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(b) No Expressway Project baa 
been approved. Two projects, called 
Eastern and Western Express Hilh-
ways, within the :Bombay Corpora-
tion limits were approved in 1955 and 
are in progress. The Central Govern-
ment undertook to meet one-third ot 
their cost. The design and standards 
on thE'se projects are somewhat lower 
than are applicable to expressways. 

Fishermen at Roy.puram Beach 

165e. Shrl Sampath: Will the Min-
ister of Tran~port and Communlca-
Uons be pleased to state: 

(u) whether it is a fact that the 
Madra" Port Trust has issued a notice 
to the fishermen using the Royapuram 
Belich. 10 vacate it; and 

(b) whether it is a fact that the 
ROY~lpll:'am Beach had b~en in the use 
of families of the fisherm(,ll since the 
East India Company's days? 

The 'Wlnlster of State In the Minis-
try of Transport and Communications 
(Sbrl Raj Bahadur): (a) Yes. 

(b) The land belonis to the Port 
Trust. Portions of the beach have 
been let out on rent in the past. The 
beach has also been used by various 
flshermen for storing their catamarans 
but none of them resides on this 
beach. In the past, the Port Trust did 
not take notice of thl." trespa.~8es on 
its property, as it did not need 
the land for any special purpose. But 
now the beach is required by the 
Port Trust for its own purposes. 
General Strike _ Ioathena aau ... y 

1155. Sltrt Sallllpatla: Will the Min-
ister of RaU".:ra be pleased to state: 

Ca) the number of appealJ pending 
of those whOle services were ternal-
nated durin. .nd a. a re.ult or the 
.. nenl atrike of July, 1180 AI on 31st 
July, 11161 on the Southern Railway; 
and 

(b> the Dum .... of appealJ rejected 
ftna]ly! 

'De ...,.,. ""d • ., ....... 
( ............... 1DIIIa): Ca) IIIL 

(b) Fiw. 

FlOOd CoIlinl Bebe •• III Madra 

285f5. Sltrt S.mpath: Will the Min-
ister of IrrlpUOD and Power be pleas-
ed to state: 

(a) whether the Madras Govern-
ment have submitted the details of 
the flood control schemes which they 
intend to take up in 1981-82; and 

Cb) if so, the details of the schem-
es? 

The Deputy MInister of JrrIpU_ 
.nd Power (Shrt B.tbl): (a) No. 

(b) Does not arise. 

Undervalued Ballway Ticket. 

2657. Shrl Y.dav N.n,.D laAu: 
Will the Minister of Ball ... ,. be 
pleast'd to state: 

(a) whether it is a fact that Express 
Train Hill Concession Ticket from 
Delhi to Kathgodam is issued for rail-
way fare printed as Rs. 20.98nP.; 

Cb) whether on reachin, Kath,odam 
the Ticket Checkers and Tickl."t Col-
lectors demand Rs. 1·04 nP. including 
fine stating that the tickets are un-
dervalued by Rs. O.S2nP.; 

(c) if so. thl' reasolUl therefor: and 

(d) whether such practice. are very 
frequent in the cue of Northem 
Railway Ticketl? 

The Depat, MIDIster 01 aallwa:ra 
(Sbrt S ............ DaD): (a) to Ie). 
Normally. pagen,era from Delhi to 
Kath,odam travel by Luckno .. 
Express between Deihl and BareIUy 
and onwarda by Kumaon Exp ...... 
ordinary 'ares beln. charted for the 
latter. Accordin,ly. ex ...... /ordinaIT 
ticlr:eta are lllUed. Some pa-..n. 
however, travel be70nd Barelll, b)' 
Nalnltal Exprea on whieh exprea/ 
mall fares are elaarpd. SUCb ..... -
len are, therefore, eha .... d dHrerence 
between mall/nprea aDd 01'dinaIT 
fane for their JOUJ'IIeY by the Manital 
Express plus an equl .. lent ......... t AI 
ac:ea c:harp, .. hIch __ ta to 
Ra. UMaP. foI' eec.'IODcI e... .....-.... 




